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 Mr.  Deputy-Speaker:  ]  am  sorry.

 *  Shri  D.  N.  Tiwary:  Sir,
 only  one  minute.

 Shri  Surendranath  Dwivedy:  There
 will  be  no  discussion  now.  You  should have  thought  about  it  before.

 Shri  D.  N.  Tiwary:  Sir,  everybody
 has  spoken  except  myself.

 1  want

 भी 7  मये : मैं कब से खड़ा मैं  कब  से  खड़ा
 होरहा  हूं।  मेरा  एक  व्यवस्था का  प्रश्न
 है।  उसको भाप  सुन  लें  1

 Shri  N.  Tiwary:  Sir,  the  prece-
 dent  that  you  have  read,  if  you  read

 to  the  end  you  will  find  thai  there  also
 it  was  adjourned to  the  next  day.

 Shri  Surendranath  Dwivedy:  Yours
 was  a  wrong  motion.  Now  it  will  be
 balloted  again  and  there  will  be  no
 discussion  on  the  question  of  quitting
 the  Commonwealth.

 Shri  Hari  Vishnu  Kamath:  Let  us
 have  food  first  and  then  Common-
 wealth.

 in  the  sense  that  it  has  to  be  balloted
 again.

 Mr.  Deputy-Speaker:  The  rules  will
 apply.  If  it  has  to  be  balloted  aguin
 it  will  be  balloted.

 Shrimati  Renu  Chakravartty:  Then
 it  is  finished.  It  is  a  very  clever  way
 of  doing  it.

 भी  मथ  नये  मेरा भी  एक
 व्यवस्था  कारन  है।  आप  मु  को  बुला
 ही  नहीं  रे  हैं।  भरों  को  आप  बुलाते  चले
 जारे  &1

 Mr.  Deputy-Speaker:  The  hon.
 Member  may  resume  his  seat,

 @  मु  निभाये  -  भागने इस  मामले
 को  आर्म  कैसे  कर  दिया  है,  यह  हमारी
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 समझ  में  नहीं  भाया  है।  भाप  नियम
 को  तोड़  रो  हैं।

 Mr.  Deputy-Speaker:  Order,  order.
 The  hon,  Member  cannot  go  on  like
 this.

 ओ  घ  लिमये  :  बैठ  जाओ,  बैठ
 आओ,  इतना  ही  भाप  कहेंगे।  बिल्कुल
 गलत  कार्रवाई हो  रही  है।

 15.06  brs.
 RESOLUTION  RE:  IMPORTS  OF

 FOODGRAINS  UNDER  PL  480
 Shri  प.  N.  Maukerjee  (Calcutta

 Central):  Sir,  I  beg  to  move:

 “This  House  is  of  opinion  that
 continued  dependence  on  imports
 of  foodgrains  urder  P.L.  480
 agreements  with  the  United  States
 is  derogatory  to  our  honour  and
 injurious  to  our  economy.”
 Sir,  the  number  of  amendments

 given  notice  of  indicate  the  very  wide
 support  to  the  basic  points  raised  in
 this  resolution  (Interruption).  In  view
 of  this,  |  shall  try  to  put  my  case  on the  platform  of  maximum  unity
 among  ourselves  here  in  this  House  as
 well  as  in  the  country.

 -_
 Sir,  what  is  called  in  modern  medi-

 cine  “shock  thesvpy”  hus  recently
 been  administered  to  our  body  politic
 Call  it  “--m  twisting”  or  by  any  other
 name,  the  United  States  attitude  to-
 wards  Indo-Pakistan  conflict  over
 Kashmir  has  shown  us  whcre  we  arr
 likely  to  stand  if  we  d:pend  on  air,
 which  aid,  as  the  United  States  Gov-
 ernment  is  never  shy  to  declare,  is
 inteded  to  promote  its  own  foreign
 policy  and  has  nothing  whatever  to  do
 with  international  benevolence.  21  is
 not  only  that  revered  men  like  Vinobs
 Bhave  have  strongly  criticised  our
 dependence  on  foreign  food  and  its
 ™ain  symbol  the  P.L.  480  agreements.
 I  find  from  the  “self  reliance”  specia)
 number,  Yojana.  “ur  Professor  Dante-
 wala,  Chairman  of  the  Agricultura!
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 Prices  Commission  has  written  an
 article  entitled.
 “We  can...  "—he  underlines  tne
 Word  ‘can'—"We  can  live  with  the
 food  we  grow".  And,  Dr.  V.K.R.V.  Rao
 a  ber  of  the  Planning  Commis-
 sion,  in  the  same  number  writes:

 “It  is  not  befitting  either  the
 dignity  or  self-respect  of  a  nation
 with  a  total  cropped  area  of
 nearly  390  million  acres  and  a  net
 irrigated  area  of  70  million  acres
 to  be  an  importer  of  foodgrains.”

 He  adds:
 “And,  when  it  is  remembered

 that  our  food  deficit  at  current
 levels  of  consumption  is  less  than
 10  per  cent,  it  should  be  a  matter
 of  comparative  ease  to  make  up
 this  deficit.  Government,  planners
 and  the  public  are  all  beginning
 to  combine  in  one  great  national
 movement  for  self-reliance  and
 wlf-sufficiency  in  food.  The
 claimate  is  now  right  for  attempt-
 ing  a  great  leap  forward  in  our
 agricultural  production.”

 When  he  says  this,  this  is  the  mind  of
 the  Government  also  since  he  is  ४
 member  of  the  Planning  Commission.
 My  object  is  to  highlight  this  very  idea
 and  to  say  what  is  hurtful  to  our  self-
 respect  and  injurious  to  our  economy  is
 a  practice  that  we  discontinue  as
 quickly  as  ever  we  can.  There  is  a

 7  regarding
 PL  480.--Professor  Gadgil,  Dr,  Gyan
 Chand  and  so  many  others  that  it
 would  be  invidious  to  name  them—a
 whole  host  of  these  people  who  are
 authorities  in  the  realm  of  cconomies
 who  agree  with  the  idea  which  I  am
 trying  to  present.  PL  480  is  perhaps
 a  boon  to  blundering  bureaucracy,  but it  is  in  its  nature  pernicious  and  in
 practice  it  has  been  a  brake  to  our
 nationa]  desire  and  determination  to  be
 self-sufficient  in  fovagrains,  which
 given  the  requisite  effort  we  can  surely
 be.

 .

 I  would  wish  my  friends  here  to  dis-
 abuse  our  minds  of  the  idea  that  PL-
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 480  imports  are  a  kind  of  generous
 bounty  from  the  United  States.  The sales  to  us  under  this  agreement  have
 been—and  1  am  quoting  Mr.  Clarence
 Miller,  Associate  Administrator  of  the
 Commodity  Specilisation  Services  of the  United  States  giving  evidence  at a  Congressional  hearing—“at  competi- tive  world  prices  in  all  cases”.  It
 implies  no  sacrifice  to  the  United
 States  but  rather  relief  from  what  was
 described  by  the  Secretary  of  the
 Treasury,  Mr.  Douglas  Dillon,  as  bur-
 densome  surpluses’,  in  excess  of  the
 requirements  of  the  American  people, excess  surplus  production  which  could
 not  be  sold  to  the  American  people without  collapse  of  farm  prices  and
 the  consequent  alienation  of  the  far-
 mers’  votes  from  the  United  States’
 Administration.  If  benevolence  was
 the  motive  of  supplying  these  farm
 surpluses  which  are,  of  course,  a  tri-
 bute  to  the  great  efficiency  of  the
 People  of  the  United  States  operating on  their  land,  if  benevolence  was  their
 motive,  these  farm  surpluses  could  be
 given  to  an  organisation  like  the  FAO
 1०  be  distributed  among  countries  is
 need  of  assistance  and  to  be  used  for
 relief  and  development.  But,  no,  they are  dumped  on  the  likes  of  us  and  at
 a  price  which  saps  our  vitality.  The
 United  States,  in  the  name  of  food
 aid,  pursues  its  own  narrowly  conceiv-
 ed  national  objectives,  and  I  add,  at,
 no  cost  to  itself.

 When  I  say  this  ]  have  in  mind  how
 the  operation  of  the  administrative
 control  of  PL  480  programmes  were
 left  till  recently  to  the  Department  of
 Agriculture  but  the  strings  were  pull-
 ed  really  speaking.  by  the  State
 Department.  Recently  the  President
 has  given  a  directive,  asking  the  State
 Department  to  take  over  this  whole

 and  President  Jh  said  on
 that  occaion  and  I  am  quoting  his
 words:

 “Additional  steps  are  being
 taken  to  further  strengthen  the
 food  for  peace  programme  as  an
 integra]  part  of  our  foreign  policy
 programme.”
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 This  politica)  aspect  of  PL-480  is
 there  and  we  have  to  realise  that  it  is
 not  just  an  accident  that  of  all  Cabi-
 net  Ministzrs  a  particular  gentleman,
 who  is  not  here  at  the  moment,  could
 put  off  the  biggest  PL480  deal
 im  1960.  In  regard  to  this  the  Unit-
 ed  Stated  Secretary  of  Agriculture,
 Mr.  Orwell  Freeman  said  on  the  23rd
 March  1961,  in  relation  to  this  very

 Particular  matter:
 “food  is  a  weapon  of  diplomacy;

 food  is  persuasive;  food  is  power.
 Those  were  his  exact  words.  Another
 gentleman  in  the  United  States  said
 in  1961  that  “if  used  wisely,  our  sur-
 plus  production  can  be  an  important
 tool  for  fulfilling  the  aims  and  goals
 of  our  country  and  the  entire  free
 world”.  Another  gentleman  in  the
 United  States  Congress,  who  is  cer-
 tainly  not  against  the  United  States
 foreign  policy,  said  and  I  am  quoting
 him:

 “We  shall  be  generous  to  our
 friends  who  will  stand  with  us
 when  the  chips  are  down.”

 On  another  occasion  there  was  a  Con-
 gressman  who  was  livid  with  anger
 and  he  asked  how  food  aid  could  be
 given  to  India  when  “Nehru  of  India
 was  attacking  the  United  States  pol-
 icy.  “Are  we  cracy?”  he.  asked,
 but  he  was  fobbed  off  with  the  reply
 that  the  programme  would  “win
 friends  throughout  the  world  whom
 the  United  States  needs  in  this  pre-
 carious  moment  in  history".  This  is
 the  background  of  this  PL  480  agrec-
 ment  and  we  have  to  find  out  how
 we  have  profited  or  not  profited  from
 haying  this  bounty.

 We  already  had  a  grindstone  round
 our  neck  when  in  1951  the  so-called
 food  aid  from  the  United  States  was
 agreed  to.  For  practical  purposes  this
 was  hardly  an  aid;  it  was  really  a
 Joan.  We  had  to  buy  at  105  a  ton
 while  the  United  States  market  price
 was  $93.33  a  ton  and  we  have  got  now
 the  190  million  dollar  wheat  loan
 which  we  are  trying  to  pay  back.  But
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 I  am  ate  we  have  paid  perhaps
 Rs.  25  crores  by  way  of  interest  while
 by  way  of  repayment  of  the  principal
 not  more  than  Rs.  3  crores  or  4  crores
 have  so  far  been  paid.  But  we  have
 already  got  this  grindstone  round  our
 neck.  And  on  top  of  this  from  1956
 we  are  getting  the  mure  generously
 advertised  PL  480  assistance.

 I  would  say  that  if  it  was  in  real
 resp  to  our  1  needs  and  if
 without  it  our  people  would  have
 suffered  grave  privations  I  would
 surely  say  that  it  is  an  understandable
 proceeding.  Surely  when  the  first
 agreement  was  entered  into,  most  of
 us  had  the  idea  that  it  was  nothing
 very  wrong,  there  was  nothing  wrong
 in  having  an  understanding  with  the
 United  States  so  that  they  supply  food-
 grains  to  us,  there  is  nothing  wrong
 in  having  to  buy  foodgrains  from
 another  country,  there  is  nothing
 wrong  about  it.  But  the  facts  have
 proved  that  what  we  had  anticipated
 by  having  this  PL  480  assistance  has
 been  completely  falsified  and  we  are
 on  the  contrary  left  with  a  loan
 which  is  economically  opressive  and
 politically  dangerous,  and  that  is
 why  this  kind  of  re-thinking  becomes
 very  necessary.

 When  Shri  S.  K.  Patil,  the  then
 Food  Minister,  pulled  off  his  big  deal
 in  1960,  he  said  and  I  am  quoting  him:

 “It  would  give  us  a  breathing
 space  during  which  to  build  up
 domestic  agriculture  so  that  we
 will  be,  or  expect  to  be,  indepen-
 dent  of  imports  by  1966.”

 A  very  good  ides  that,  if  we  can  be
 independent  of  food  imports  by  1966
 and  this  assistance  from  Americas
 would  contribute  to  that  result  surely
 there  is  nothing  to  be  said  against  it
 But  we  have  to  find  out  what  actully
 has  taken  place.  These  PL  480
 imports,  judged  from  the  angle  of  the
 effects  on  our  economy  have  proved
 to  be  not  the  cure  to  our  agrarian
 malady  but  the  cause  of  it  and  with-
 out  doubt  an  aggravating  factor.
 Depending  on  these  foreign  supplies,
 Government  has  virtually  scuttled  al)
 our  nationally  accepted  policies  in
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 regard  to  agricultural  development.
 Brave  words  were  said  at  the  Nagpur
 Congress  meetings  in  1959  and  Shri
 Subramaniam  himself  said  some  of
 those  brave  words.  But  action  has
 been  dismal  or  there  has  been  no
 action  al  all.  Neither  the  implementa-
 tion  of  land  reforms,  nor  State  Trad-
 ing  in  foodgrains,  nor  the  provision
 of  remunerative  prices  for  our  food
 producers  has  taken  place.  Relying
 on  United  States  food  we  have  gone
 to  sleep  all  these  days  without  waking
 up.  Shri  Subramaniam  made  even
 brave  speeches  when  over  Kashmir
 the  United  States  Government  treat-
 ed  us  so  shabbily,  they  threatened
 us—and  the  threat  is  still  there  in
 spite  of  Shri  Patil's  cajolery  of  his
 friends  in  the  United  States—the
 threat  of  withholding  food  supplies
 and  pressurising  us  into  yielding  on
 the  Kashmir  issue.

 During  1959  to  1963  we  imported  30
 million  tons  of  cereals,  costing  us
 nearly  Rs,  1200  crores  mainly  in  terms
 of  laons  and  grants  under  PL  480.
 These  easy  imports,  which  are  in  the
 final  analysis  disastrously  costly,  had
 a  highly  deleterious  effect  on  our  will
 to  make  the  most  of  our  internal  food
 resources.  The  declared  object  of  PL
 480  imports,  namely,  stabilisation  of
 prices  and  the  building  up  of  a  buffer
 reserve  of  5  million  tons,  has  not  been
 achieved  not  even  seriously  attempted.
 The  only  result  has  been  loss  of  our
 will  to  procure.  Between  1960  and
 1963  for  examplc,  We  procure  very
 much  less  than  the  average  procure-
 ment  of  the  first  four  post-independ.
 ence  years,  This  is  astonishing  indeed,
 for  in  1947  to  1950  production  was
 very  much  lower,

 In  this  regard  1  wish  to  quote  cer-
 tain  observations  made  by  one  of  our
 leading  economists,  Dr,  Gyan  Chand,
 who  wrote  in  the  paper,  called,  the
 Patriot,  on  the  &th  January,  1965.  उ
 am  quoting  his  words  about  this  fai-
 lure:—

 “Out  of  the  total  production  of
 194.7  million  tons  in  1947  to  19660,
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 million  tons  while  in  1960  to
 1963—the  hey-day  of  the  PL-480
 tmports—it  was  only  3  million
 tons  though  the  total  production was  269.6  million  tons.  In
 other  words,  in  spite  of  low  pro-
 duction,  procurement  was
 nearly  4  million  tons  a  year \  diately  after  independ
 but  dropped  to  vanishing  point  in
 1956  and  was  only  750,000  tons
 between  1960  and  1963."
 It  is  Government's  constant  practice

 to  be  running  away  from  vital  deci-
 sions  on  Procurement  and  equitable
 distribution  of  foodgrains.  Instead  of
 implementing  our  own  national  pol-
 icies,  we  have  been  using  PL-480
 imports  with  thoughtless  liberality.
 Far  from  building  adequate  buffer
 stocks  out  of  these  supplies  we  have
 frittered  them  away  in  current  and
 avoidable  consumption  cven  in  years
 when  our  own  production  should
 have  been  sufficient  to  feed  our  pea
 ple.  In  relation  to  this  I  am  quoling
 certain  observations  made  publicly
 by  the  present  Deputy  Director  of  the
 Agricultural  Economic  Research
 Centre,  Dr.  5S.  C.  Gupta,  about  this
 frittering  away  of  our  resources.  He
 says;—

 “We  have  frittered  them  in
 current  consumption  aven  In
 years  when  our  own  production  of
 foodgrains  has  been  more  than

 sufficient  to  feed  our  people,  We
 have  released  PL-480  wheat  com-
 pulsorily  through  roller  flour  mills
 in  the  form  of  Atta,  Suji  Maida
 for  consumption  in  the  form  of
 biscuits,  cakes.  halwa  एट  We
 have  placed  no  restrictions  on
 the  quantities  of  PL-480  wheat
 that  one  could  buy  over  a  period.
 We  have  subsidised  their  sale  to
 the  extent  of  more  than  Rs.  20
 crores  every  year,  and  Rs.  60
 crores  in  the  year  1964.  We  have
 shirked  away  from  the  mobilisa-
 tion  of  internal  resources  to  the
 extent  Ty  and  dep
 upon  using  the  sale  receipts  of
 PL-480  wheat  as  our  means  for
 Manned  development.”
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 receipts  of  PL-480  wheat  as  our
 for  pl  development.”

 The  result  is  that  we  have  landea
 ourselves  in  a  mess  from  which  it  is
 40  difficult for  us  to  get  out,

 In  the  same  view  Dr.  Gupta  has
 “Titlen  @  booxet  which  was  sponsor. ed  by  our  friend,  Shri  N.  C.  Chatter-
 jee,  and  it  is  by  his  courtesy  that  I
 got it.  He  writes  at  page  20  of  this
 bovklet,  “Freedom  from  Foreign oe —_—

 “Our  reliance  on  American  food
 -  2  measure  of  policy  has  thus
 utterly  failed,  so  much  so  that
 even  American  wheat  which  was
 imported  to  keep  the  prices  of
 foodgrains  low  in  this  country
 has  found  its  way  into  the  black
 market  in  large  quantities,  and
 sold  at  sky-rocketing  prices,  pro-
 viding  illegitimate  gains  only  to
 the  hoarder  and  the  profiteer,  but
 little  relief  to  the  consumer,”
 Since  1956  we  have  had  nine  agree- ments  totalling  a  payment  due  from

 us  to  the  extent  of  Rs.  1,386:4  crores.
 Between  1961  and  1964  United  States
 shipping  has  earned  over  Re  70
 crores  in  freight  in  regard  to  these
 imports.  There  was  an  Act  of  1983
 in  the  United  States  which  required
 freight  charges  to  be  paid  in  dollars
 and  now  these  freight  charges  are
 going  up  7)  to  10  per  cent.  In  May,
 1965,  there  was  an  amendment  which
 made  it  possible  for  United  States
 tourists  in  this  country  to  cash  dol-
 lars  for  rupoes  at  the  United  States
 Embassy  and  thereby  our  foreign
 exchange  earning  power  was  scotched.

 It  is  necessary  to  go  into  a  jittle
 more  detail  in  regard  to  what  js  hap-
 pening  about  this  money,  these  en-
 ormous  sums  of  money  which  we  are
 now  liable  to  pay  back  to  America  in
 one  way  or  the  other.  It  is  good  to
 remember  that  apart  from  foodgrains
 there  are  other  items,  like  cotton,
 tobacco,  even  dry  milk,  soyabean  oil
 evaporated  milk,  whole  milk  powder,
 eanned  fruit  and  cheese  under  which
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 heads  ab  much  as  Rs.  24-72  crores
 were  spent  in  the  course  of  the  last mine  years.  This  accumulation  of monies  owing  from  india  to  United States  has  gone  on  so  far  that  there was  an  article  quoting  the  former Lega)  Adviser  to  the  United  States
 Embassies  in  South  Asia,  Mr.  Mathew J.  Kust,  in  the  New  Republic,  which said—I  am  quoting:—

 Gosia  the  case  of  India, rupees  acquired  by  the  U.  8.
 Government  under  Public  Law
 480....might  in  the  conceivable
 future  exceed  those  held  by  the
 Government  of  India.  The  mere
 thought  of  this  is  Politically  ex-
 Plosive  in  India,  which  is  now  in
 the  midst  of  a  frenzied  reapprai- sal  of  its  economic,  which  Is  to
 gay  political,  future.”

 We  notice  also  that  out  of  this
 money,  that  is,  Rs,  ‘1386-4,  crores, more  than  half,  or  about  Rs,  740
 crores,  is  earmarked  for  loans  to  the
 Government  of  India.  There  is  an-
 other  group  of  allocation  cover  grant
 to  the  Government  of  India  which
 also  covers  a  certain  number  of  other
 Projects  and  the  third  group  is  rather
 important—allocations  sanctioned  for
 meeting  the  United  States  Government
 agency's  expenses  within  the  country.
 Already  these  dues  come  to  Rs,  170.5
 crores,  16  per  cent  of  the  total  PL
 480  funds.

 In  this  country  we  place  in  the
 hands  of  the  United  States  authoritics
 and  their  proliferating  agencics  on
 enormous:  sum.  We  know  what  hap-
 pens.  The  CI.  A.  for  instance,  has
 openly  boasted  that  ॥  con  make  and
 unmake  governments  in  any  part  of
 the  world  and  here  in  this  couniry
 we  have  placed  purely  at  the  disposal
 of  the  United  States  authorities
 operating  in  India  Rs.  170°5  crores.

 Then,  there  are  allocations  made
 from  out  of  these  funds  as  Ioan;  to
 the  private  sector.  1  do  not  know
 why  we  agreed  to  this.  Yugoslavia
 purchased  United  States  agricuitural



 1681  Imports  of

 {Shri  H.  ‘N,  Mukerjee)
 products  under  this  vury  same  agree-
 ment,  but  there  was  obviously  no
 provision  for  allocations  for  the  pri-
 vate  sector  in  Yugoslavia's  case.  It
 is,  therefore,  right  to  infer  that  if  the
 Government  of  India  had  so  insisted
 they  could  have  managed  to  keep
 Rs.  1004  crores  for  itself  rather  than
 for  loans  to  the  private  sector.

 Then,  again,  when  this  question  of
 loang  to  the  private  sector  and  the
 Projects  comes  up,  we  discover  that
 what  happens  is  that  the  United  States
 has  to  be  consulted  in  regard  to  the
 decision  as  to  whom  the  loans  are
 going  to  be  made  or  to  which  projects
 the  monies  are  going  to  be  allocated
 and  ig  you  get  a  list—I  have  no  time
 to  mention  all  thoge  names  In  the
 Hst—of  projects  from  hotels  to  coal
 washeries  which  have  been  eligible
 for  United  States  finance,  the  Gov-
 ernment  of  India  and  the  Planning
 Commission  could  hardly  have  any
 voice  at  all.
 15.28  hrs.

 [Super  KuApInKak  in  the  Chair)
 Here  comes  the  application  of  PL

 480.  Their  idea  is  to  have  a  countcr-
 blast  to  the  public  sector.  It  is  not
 only  that  with  the  enormous  sums  of
 money  which  are  at  the  disposal  of
 the  United  States  authorities  in  this
 country  a  very  powerful  US  lubby
 can  be  created,  and  free  government
 in  this  country  might  be  rendered
 very  precarious  at  the  same  time,
 economie  policies  which  militate
 against  those  ideas  which  the  United
 States  vonsider  to  be  ducive  to  the
 idea  of  a  free  world,  those  economic
 Policies  which  this  country  has  natu-
 rally  decided  to  pursue,--the  goal  of
 socialism  and  all  that—should  be  sub-
 verted  by  the  utilisation  in  whichever
 way  the  United  States  likes  by  the
 enormous  sums  of  money  which  are
 made  available  through  the  mechanism,
 of  Pl.-489  transactions.

 As  early  as  December  1957  two  of
 Dethi's  leading  economists,  Dr.  क.  N.
 Dhar,  who  is  presently  Director  of  the
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 Institute  of  Eeonomic  Growth,  and
 Dr.  3.  ८.  Gapta,  now  the  Deputy
 Director  of  the  Agricultural  Feonoimic
 Research  Centre,  warned  against  this
 stvategy  of  balancing  the  food  eco
 nomy  of  the  country  on  imports  from
 abroad;  but,  of  course,  the  warning
 was  disregarded.  We  have  seen  Gov-
 ernment  failing  egregiously  in  hold-
 ing  the  price  line,  failing  egregiously
 in  regard  to  distribution,  absolutely
 refusing  to  go  ahead  with  the  proper
 implementation  of  lang  reforms  and
 as  a  result  of  all  this  we  discover  that
 @ven  when  we  have  reached  the  re-
 cord  rate  of  production,  the  food
 situation  in  the  country  has  been  the
 most  dismal  of  all.  What  has  hap-
 pened  to  the  P.L.  480  imports?  Of
 course,  We  have  got  8  great  deal  of
 imports.  But  ins:ead  of  using  them
 for  having  a  reserve  which  would  be
 operated  upon  in  cases  of  emergency,
 we  have  been  consuming  them  negli-
 gently  because  we  do  not  wish
 seriously  to  go  shead  with  our  basic
 economic  policies  in  regard  to  agra-
 rian  develor  too  and  =o  agricultural
 production.

 I  om  even  inclineg  to  agree  with
 Prof  Ranga  to  #  certain  extent,
 namely,  that  if  there  was  a  real  and
 genuine  policy  even  from  the  right-
 wing  point  of  view  in  order  to  have
 a  kind  of  parity  economy,  where
 Tightful  agricultural  prices  will  be
 offered  to  the  producer  and  at  the
 end  of  the  Government  a  real  distri-
 butive  mechanism  would  be  operated
 honestly  and  efficiently—that  would

 be  a  right-wing  way  of  operating—it
 would  be  something  like  facing  the
 problems  of  the  country.  But  here  is
 this  Government  talking  always  in
 the  sublimest  left-wing  phraseclogy
 but  acting  in  a  manner  which  would
 do  discredit  even  to  the  right-wing
 Government  which  Prof.  Ranga  likes
 to  head  in  the  future  in  thi,  country. This  Government  finds  itself  in  the
 most  peculiar  predicament  in  so  far
 as  it  talks  so  big  and  it  tries  to  get
 round  the  people  by  giving  them  all
 kinds  of  hopes.  1  can  understand  the
 religious-minded  map  talking  shout
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 the  pie  in  the  sky  when  you  die  and
 in  the  meantime  you  suffer.  They  do
 not  have  the  guts  to  say  that.  They
 are  going  forward  to  socialism  but  in
 the  meantime  in  a  year  when  we  had
 the  record  rate  of  food  production
 and  when  we  had  enormous  imports
 from  the  P.L.  480,  we  have  been  con-
 fronted  with  the  most  terrible  eco-
 nomic  misery  and  degradation  In  this
 country.  Therefore,  I  say  that  it  is
 economically  unhelpful,  it  is  political-
 ly  dangerous  and  jt  ts  deterimental
 to  our  national  morale.

 There  is  a  wide  consensus  in  the
 eountry  from  Vinobhaji  to  even  Dr.
 K  आ.  Munshi  saying  that  we  do  not
 need  P.L.  480  imports.  Can  We  run
 away  from  the  problem  of  agricul-
 tural  production  catching  at  the
 straw  of  the  का.  480  imports?  What
 has  been  in  reality  our  experience  of
 it?  अ  woulg  like  the  House  to  take
 note  of  it.  The  House  may  consider
 that  we  belong  to  a  particular  group
 with  a  certain  ideology  and,  there-
 fore,  they  might  consider  our  idea,  to
 be  motivated,  But  what  are  our
 economists  thinking?  They  are  sedate
 people  ‘and  they  ar,  objectively

 analvsing  the  facts.  There  was  a
 Conference  of  Economists  recently  in
 Vallabh  Vidyanacar  and  they  have
 demanded  g  “serious  review"  of  our
 dependence  on  P.L,  480  imports.

 Our  difficulty  on  the  food  front  will
 not  be  solved  unless  wv).  mrbilise  the
 national  will  and  determination
 generated  in  recent  months.  18  am
 quoting  Mr.  Subramaniam’;  own
 words:  “However  badly  we  may
 meed  P.L.  480  food  we  world  not
 accept  it  with  strings."  But  let  me
 tel]  him  that  no  one  attaches  strings
 in  writing  to  deals  of  this  nature.
 Mr.  Subramaniam  and  his  chief,  Mr
 Lal  Bahadur  Shestri,  will  have  to  do
 ४  great  deal  of  explaining  before
 they  can  get  the  country  to  accept
 the  proposition  which  presumably

 Government  is  putting  forward,
 namely,  that  we  shall  go  on  depend-
 ing  upon  the  PIL.  489  bounties.  Tq  is
 to  everybody's  knowledge  that  the
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 United  fates  is  using  all  kinds  of
 PresSUre  णा  us  to  come  to  a  settle-
 ment  with  Pakistan  over  Eashmir
 and,  therefore  if  all  thag  his  लोन
 league,  Mr.  5.  ह.  Patil,  has  publicly
 saiq  is  true,  one  would  be  justified
 in  concluding  that  something  might
 have  happened  behind  the  scene
 which  hag  satisfled  the  United  Slates
 abou;  our  stand.  It  is  a  point  on
 which  we  will  have  to  satisfy  our-
 selves.  He  will  have  to  give  a  review
 of  what  has  happened  with  PL.  480
 imports,  go  far,  wha,  impact  it  hes
 had  on  our  economy  and  how  far  it has  made  us  complacent  to  run  away
 from  the  problem  and  that  we  have
 actually,  in  practice,  repudiated
 nationally  accepted  decisiong  in  Tes
 gard  to  agrarian  reconstruction.  He
 will  have  to  do  that.  If  he  is  going to  continue  these  things  against  the
 will  of  the  people,  -then  he  will  have
 to  satisfy  the  country  that  behind
 the  people's  back  nothing  has  been
 said  or  dome  which  woulg  really  mean
 another  and  heaviar  grindstone  on
 our  neck,

 Only  the  other  day,  in  the  Yojana
 of  the  24th  October,  1  reag  Mr.
 Bhagat's  article—,;  mean  the  Minis-
 ter  of  Planning  who  1  not  here
 now—and  this  is  wha,  he  said:

 “Happily,  our  dependence  on
 imports  is  not  fe  great  as  it  ap-
 pears  at  firs,  sight.  Taking  the
 supply  of  foodgrains  as  a  whole,
 we  import  between  6  to  7  million
 tonnes  out  of  a  total  supply  of
 about  87  million  tonnes.  With  a
 marginal  increase  in  production
 and  3  firm  and  equitable  system
 of  distribution.  we  should  be  able to  manage  with  what  we  pro duce.  The  utmos,  discipline  in
 the  matter  of  food  is  necessary. A  national  food  policy  whien
 aims  at  remunerative  prices  for
 the  farmer  and  common  sharing of  scarcity  must  be  put  into
 effect  forthwith.”

 Tha;  is  what  he  ha,  said  If  there fg  a  reduction  of  10  per  cent  con- sumption,  it  may  not,  of  course,  be
 a  hardship  in  the  aggre-ate  sense.  But
 unles,  strict  distributions)  discipline
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 {Shri  H.  N.  Mukerjee]
 is  enforced  through  rationing  or
 otherwise,  unlesg  conspicuous  con-
 sumption  by  the  rich  is  sternly  pre-
 vented,  the  reduction  will  fall  en-
 tirely  on  the  poorer  sections  of  tne
 society.  Today,  the  atmosphere  in
 the  country  is  such  that  the  people
 feel  that  P.L.  480  imports  are  insult-
 ing  to  our  country  and  they  are  in-
 jurious  to  our  economy.  Our  people
 are  willing  to  do  without  it.  But  at
 the  same  time  the  people  must  have
 a@n  asssurance  from  the  Government
 that  the  distributional  discipline
 would  be  practiseg  in  such  ४  manner
 that  we  shall  really  be  able  to  do
 away  with  P.L.  480  imports.

 Sir,  now  is  the  time  to  do  some-
 thing  basic  which  really  goes  to  the
 root  of  the  matter  in  regard  to  the
 foog  production.  In  view  of  our
 will  and  determination,  let  the  world
 Powers  realise  that  our  people  are
 awake  and  this  country  means  busi-
 ness.  The  political  climate  for  the
 implementation  of  nationally  accept-
 ed  economic  policies  woulq  never  be
 more  propitious.

 I  need  not  go  any  further,  But  I
 would  say  that  whatever  be  the
 efforts  currently  going  on  to  sweeten
 the  bitter  pill,  it  has  been  our  un-
 Pleasant  experience  to  learn,  as  we
 have  learnt  recently,  that  our  reliance
 on  certain  countries  has  been  sought
 to  be  turned  into  ह ज  weapon  of  poli-
 tica!  blackmail  against  us.  I  do  not
 speak  as  a  communist  who  is  ap-
 Proaching  a  hostile  House.  a  speak
 in  the  voice  of  national  unity  and
 our  determination  to  solve  the  pro-
 blems  and  it  is  in  that  spirit  that  I
 Place  my  Resolution  before  the
 House.  Some  amendments  have  been
 suggested.  I  am  ready  to  accept  the
 consensus  of  the  House,  the  amend-
 ments,  suggesting  that  the  House
 desires  that  we  make  a  gesture  which
 would  be  in  consonance  with  our
 honour  as  well  as  our  economic  self-
 sufficiency.

 Mr,  Chairman:  Motion  moved:
 “Thi,  House  is  of  opinion  that

 continued  dependence  on  imports
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 of  foodgraing  under  P.L.  480
 agreements  with  the  United
 States  is  derogatory  to  our  honour
 and  injurious  to  our  economy.”
 Shri  B.  K.  Das  (Contai):  I  beg  to

 move:

 That  for  the  original  resolution,
 the  following  be  substituted,

 namely:—
 “This  House  is  of  opinion

 that  imports  of  foodgrains
 under  P.L.  480  agreements

 shoulg  be  without  any  strings
 and  should  conform  to  our
 minimum  needs.”  (1  )

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  I  beg  to  move:

 That  for  the  original  resolution,
 the  following  be  substituted,

 namely:—
 “This  House  is  of  opinion

 that  continued  dependence  on
 imports  of  foodgrains  is  deroga-
 tory  to  our  honour  and  in-
 jurious  to  our  economy  and
 r  d  that  y
 measures  be  taken  to  make  the
 county  self-sufficient  in  food
 and  to  stop  all  imports  of  food-
 grains  under  PL-480  agree-
 ments  with  the  Uniteq  States
 within  a  definite  time  limit.”
 (2).

 Shri  P.  R.  Chakraverti  (Dhanbad):
 I  beg  to  move:

 That  in  the  resolution —
 add  at  the  end—

 “ang  determined  steps  be
 taken  to  make  the  country
 self-supporting”  (3).

 Shri  Yashpal  Singh  (Kairana):  !
 beg  to  move:

 That  in  the  resolution,—
 add  at  the  end—

 “and  appropriate  steps  be
 taken  to  discontinue  them
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 completely  during  the  next
 three  years”  (4).

 Shri  ह.  श्र.  Tiwary  (Bagaha):  I  beg
 wo  move:

 That  in  the  resolution,—
 add  at  the  end—

 “and  suitable  steps  be  de-
 vised  to  discontinue  imports
 through  phased  programme”
 (5.

 Shri  Madho  Limaye  (Monghyr):
 beg  to  move:

 That  in  the  resolution,—
 add  at  the  end—

 “Hence  these  imports
 should  be  discontinued  forth-
 with  and  the  country  made
 self-sufficient  in  food".  (7).

 Shri  Shree  Narayan  Das  (Dar-
 bhanga):  1  beg  to  mave:

 That  for  the  original  resolution,
 the  following  be  substituted,
 namely: —

 “In  view  of  the  continued
 dependence  on  imports  of  food-
 grains  under  क.  480  agree-
 ments  with  the  United  States
 which  has  made  the  nation
 complacent  in  efforts  to  be
 made  for  increasing  food  pro-
 duction,  the  recent  attitude  of
 U.S.A.  in  this  regard  and  the
 fact  that  it  is  injurious  to  our
 economy,  this  House  i,  of
 opinion  that  earnest  efforts  be
 made  to  make  the  country
 self-sufficient  at  an  early  date
 and  in  the  meantime  food-
 fraing  should  be  procured  only
 from  guch  countries  as  do  not
 attach  any  strings  political  or
 otherwise  to  such  supply.”  (8).

 Shri  व.  5  Pati  (Yeotmal):  |  beg
 to  move:

 That  in  the  resolution,—
 add  at  the  end—
 “therefore,  appropriate  and  deter-

 mined  measures  be  undertaken  to
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 mare  if
 country  self-supporting.”

 (8)

 Shri  M.  Malaichami  (Periyakulam):
 beg  to  move: -—

 That  in  the  resolution—

 add  at  the  end—

 “However,  to  overcome  the  pre-
 sent  shortfall  of  foodgrains  in  the
 country,  annual  imports  on  a  prog-
 ressively  reduced  scale  may  be  al-
 lowed  and  speedy  steps  taken  to
 ensure  self-sufficiency  of  foodgrains
 in  the  country.”  (10)

 Shri  P.  Venkatasubbeiah
 beg  to  move:

 (Adoni):

 That  in  the  resolution,—
 add  at  the  end—

 “Therefore,  immediate  steps  should
 be  taken  by  the  Government  to
 gear  up  the  administrative  machi-
 nery  at  all  levels  to  provide  neces-
 sary  and  adequate  facilities  such
 as  supply  of  inputs  to  the  agricul-
 iurists  in  time  st  subsidised  rates
 fo  as  to  increase  food  production
 and  attain  self-sufficiency  by  the
 beginning  of  Fourth  Five  Year
 Plan.”  (11).
 Shrimati  Gayatri  Devi  (Jaipur):  1

 beg  to  move:
 That  for  the  original  resolution,  the

 following  be  substituted,  namely: —
 “This  House  ls  of  opinion  that

 continued  over-dependence  on  im-
 ported  foodgrains  is  injurious  to
 the  economy  of  the  country  and
 hence  the  Government  should  give
 priority  in  Plan  a'locations  to
 supply  of  water,  credit,  fertilizers,
 seeds,  power  etc,  to  farmers,  end
 procurement  and  maximum  price,
 abolish  zona]  system,  evolve  price
 support  policy  and  give  subsidised
 foodgrains  to  the  poorer  sections  af
 the  population.”  (13)
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 Shri  T.
 Subramanyam 1  beg  to  move:  fee

 :

 That  for  the  original  resolution,  the
 following  be  substituted,  namely:—

 ‘This  House  welcomes  unfettered
 from  friendly  countries

 wh.ch  enables  the  country  to  over-
 come  shurtages  in  foodgrains,  or
 augments  production  thereof,  but
 urges  upon  the  Government  to  take
 active  and  urgent  steps  to  achieve
 self-sufficiency  in  foodgrains.”  (14)
 Shri  Shivajirao  उ.  Deshmukh  (Par-

 bhani):  I  beg  to  move:
 Tht  for  the  original  resolution,  the

 fullowing  be  substituted,  namely:—
 “This  House  is  of  opinion  that  in

 order  to  implement  as  part  of  the
 Fourth  Plan  an  integrated  develop-
 Ment  programme  of  agriculture  to
 make  the  country  self-sufficient  in
 foodgrains  and  with  a  view  to  prog-
 ressively  curtail  and  ultimately
 stop  P.L,  480  imports,  the  Govern-
 ment  of  India  should  ensure  a  re-

 ive  and  Price  to
 the  farmer,  give  highest  priority  in
 providing  the  farmer  cheap  credit
 and  the  material  inputs  such  as
 fertilizers,  pesticides,  beiter  seeds,
 water  and  agricultural  machinery, and  assign  adequate  resources  for
 giving  a  new  orientation  and  empha- sis  to  agricultural  research  to  en-
 able  it  to  tackle  the  problems  which
 inhibit  agricultural  productivity.”
 (15).
 Mr.  Chairman:  The  motion  and  the

 amendments  a-e  before  the  House.
 How  much  time  will  the  Minister
 require?

 The  Minister  of  F-od  and  Agricul-
 tare  (Shri  C.  Subramaniam):  J  would
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 Shri  Surendranath  Dwivedy:  Not
 less  than  15  minutes  should  be  given.

 Mr.  Chairman:  Then  we  shall  have
 to  extend  the  time.  Twenty  minute
 will  have  to  be  given  for  the  Minister
 to  reply.

 Shri  Surendranath  Dwivedy:
 can  extend  it  by  an  hour.

 Shri  Indrajit  Gupta  (Calcutta  South
 West):  From  that  side  only  the  Minis-
 ter  need  speak;  others  meed  not.

 Shrimati  Renu  Chakravartty  (Bur-
 rackpore):  They  should  not  speak:
 they  opposed  the  extension  of  time.

 You

 Mr.  Chairman:  Let  us  begin.  Not
 more  than  ten  minutes  will  be  given
 for  the  spokesmen  of  the  Parties.

 Shrimati  Gayatri  Devi:  My  substi-
 tute  motion  reads  as  follows: —

 “This  House  is  of  opinion  that
 continued  over-dependence  on  im-
 ported  foodg:ains  is  injurious  to
 the  y  of  the  y  and
 hence  the  Government  should
 give  priority  in  Plan  allocations
 to  supply  of  water,  credit,  ferti-
 lizers,  seeds,  power,  etc.  to  far-
 mers;  end  procurement  and  maxi-
 mum  price,  abolish  zonal  system,
 evolve  price  support  policy  and
 give  subsidised  foodgrains  to  the
 poorer  sections  of  the  population.”
 Needless  to  say  my  Party  and  I  are

 in  complete  opposition  to  the  Motion
 that  has  just  been  moved  by  the  hon
 member.  It  is  a  politically  motivated
 move  which,  if  it  were  accepted,  would
 bring  starvation  and  misery  to  our
 people  but  would  benefit  those  who
 believe  In  the  theory  of  increasing
 misery  as  a  means  to  capttire  power,
 But  at  the  same  time  we  have  been

 igst  the  first  to  say  that  our  over- require  about  15  to  20
 Mr,  Chairman:  We  have  to  fix  some

 time-limit,  not  mor:  than  है  to  7
 minutes  to  each  Memb=r.

 Shri  ™.  मे.  Macani  (Rajkot):  Party mokesmen  cannot  do  justice  in  less
 than  10  minutes’  time.

 dependence  on  fo-eign  food  is  a  mat-
 ter  of  shame  to  our  country.

 It  seems  that  the  Mover  of  this  Re-
 solution  secks  to  influence  the  House
 not  to  accept  the  P.L.  480  aid  because, according  to  him,  the  United  St>tes  Is
 trying  to  use  this  aid  to  put  political
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 pressure  on  India  in  the  Kashmir
 issue.  Responsible  leaders,  inciuding
 the  Prime  Minister,  have  also  recently
 declared  that  India  would  not  accept
 any  food  that  had  strings  attached  to
 it.  Several  Chief  Ministers  too  are
 unde:stood  to  have  told  the  Prime
 Minister  that  the  country  should
 wlarve  rather  than  accept  aid  from  the
 United  States  under  pressure.  We
 know  that  the  Congress  Party  was
 itself,  divided  on  this  issue.  The
 result  of  all  this  has  been  that.  Mr.
 Mukerjee  says  there  has  been  con-
 sensus  of  opinion  in  the  country  that
 we  should  not  accept  P.L.  480.  But
 this  is  because  of  the  contradictory
 statements  that  have  been  made  on
 this  issuc  all  over  the  country  con-
 fusing  the  people  and  at  the  same
 time  leading  them  to  belicve  that  we
 could  and  should  do  without  the  P.L.
 480.

 No  country  can  be  strong  and  self-
 reliant  unless  the  public  is  taken  into
 confidence  of  the  Government  and  are
 told  the  true  position  of  our  economi-
 eal  problems  and  of  our  general  weak-
 nesses.  Qur  Government  withholds
 all  information  and  all  we  get  from
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 given  with  political  strings  attached
 to  it,  we  would  be  the  first  to  say  that
 all  aid  from  America  should  be  stop-
 ped.  But  recently  we  have  had  as-
 surances  to  the  contrary  from  no  leas
 3  pevson  than  our  Minister  for  Exter-
 nal  Affairs.  He  has  said  that  the
 United  States  has  not  only  sus-
 pended  supply  of  arms  to  Pak-
 istan  but  has  also  asked  all  its
 allies  in  CENTO,  SEATO  and  NATO
 not  to  transfer  to  Pakistan  any  sup-
 plies  received  under  the  U.S.  Arms
 aid  programmes.  At  the  same  timo,
 our  Food  Minister,  Shri  Subramaniam,
 has  also  assured  the  Congress  Exe-
 cutive  Party  that  no  political  strings
 were  attached  to  the  P.L.  480.  I  feel
 that,  in  the  larger  interest  of  the
 country,  we  must  accept  this  aid  to
 tide  over  the  period  of  acute  shortage
 of  foodgrains  in  our  own  country.

 Already  people  in  our  country  are
 suffering  much  privation  and  if  the
 Government  is  unsuccessful  in  provid-
 ing  food  for  the  population,  it  will
 only  create  chactle  conditions  in  this
 country  which  will  only  serve  the
 purposes  of  anti-national  elements  in
 this  country.  Personally  one  cannot
 help  but  feeling  relieved  that  the
 fe the  Press  are  the  sanctimoni  say-

 ings  of  Congress  Ministers  and  MPs
 to  give  us  any  form  of  information  on
 the  conditions  of  things  in  the  count-
 ry.  Take  for  instance,  this  talk  of  not
 accepting  the  प.  480  with  all  its
 strings  attached.  How  is  it  that  all
 of  a  sudden  the  strings  have  melted
 away  and  the  Congress  Executive
 Committee  has  been  convinced  that
 we  must  accept  this  aid.  It  would  be
 interesting  to  know  who  started  this
 rumour  and  in  whose  interest  it  lies
 that  we  should  not  accept  any  aid
 from  America.  In  this  particular
 casc,  it  is  even  more  shameful  be-
 cause,  after  all  our  talk  about  self-
 reliance,  all  our  talk  about  not  accept-
 ing  the  aid  with  strings  attached  to  it,
 we  had  to  come  to  the  conclusion  that
 we  could  not  do  without  P.L.  480  and
 we  have  to  accept  this  aid  from  a
 country  who,  we  have  been  implving,
 has  been  resorting  to  political  black-
 mall.  On  behalf  of  my  Party  I  can
 assure  you  that,  if  the  aid  were  to  be

 Executive  Party  has  taken
 #  practical  view  of  this  issue  and
 come  to  this  conclusion  because  there
 was  atime  when  some  of  us  were
 beginning  to  feel  that  the  Congress
 was  being  controlled  b;  anti-national
 elements  and  that  they  were  being
 forced  in  the  name  of  self-reliance  to
 create  near-famine  conditions  in  this
 eountry.  However,  I  must  emphasize
 that  we  cannot,  for  ever,  go  on  rely-
 ing  on  this  crutch  of  P.L.  480  and  we
 must  impress  upon  the  “Government
 that  it  must  give  top  priority  to  agri-
 cultura]  self-sufficiency  in  this  coun-
 try.

 Despite  all  the  tall  talk  of  self-sulm-
 ciency  to  be  achieved  through  plan-
 ning,  the  Government  has  been  un-
 able  to  realiss  any  of  ‘its,  targets
 and.  in  fact,  the  target  for  foodgriin
 is  going  down.  It  is  all  very  well  to
 blame  natural  elements  like  droughts,
 but  in  a  predomi  tly  agricultural
 country  like  ours,  sure’)  it  is  the  pri-
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 mary  duty  of  the  Government  to  en-
 sure  against  such  natural  calamities.

 Imports  of

 It  is  an  elementary  fact  that  agri-
 culture  depends  on  water.  Since  we
 cannot  always  depend  on  the  rains, we  have  to  make  alternative  arrange- ments  by  way  of  artificial  irrigation
 and  despite  all  the  costly  icr.gational
 projects,  the  farmers  have  still  to
 depend  on  the  rains.  The  net  result
 of  this  is  that,  if  he  has  to  use  artifi-
 cial  water,  he  has  to  pay  for  that
 through  his  nose.  Even  the  Prime
 Minister  remarked  on  this  when  he
 visited  his  constituency  recently.  Ins-
 tead  of  always  depending  on  major
 irrigation  projects,  we  should  depend
 moe  on  minor  irrigation  projects  as
 their  implementation  is  easy,  costs
 1९33  and  takes  less  time.  In  Rajas-
 than,  for  example,  there  is  an  acute
 shortage  of  crude  oil  and  consequently
 most  of  the  irrigation  wells  are  lying
 idle  and  as  a  result  agricultural  pro-
 duction  has  suffered  badly.
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 should  be  penalised  for  the  blinding blunders  and  irresponsible  policies  of
 our  short-sighted  Government.  Surely it  must  realise  that  if  we  were  to  end
 compulsory  procurement  and  accept the  right  of  the  farmer  to  sell  his
 g-ain  in  the  free  market  without  any
 maximum  price  being  imposed,  it
 would  go  a  long  way  in  bringing  the
 hoardeq  stocks  out  in  market.  It  is
 the  lack  of  confidence  in  the  Govern-
 ment  that  has  caused  the  people  to
 hold  back  their  stocks  and  thereby
 cause  an  artificial  shortage.

 It  cannot  be  repeated  too  often  that
 we  are  predominantly  an  agricultural
 country  and  as  such  it  is  the  boundea
 duty  of  Government  to  give  the  far-
 mer  every  facility,  but  it  seems  as
 though  they  have  as  yet  not  realised
 that  the  peasant  who  is  the  backbone
 of  our  country  must  be  dealt  with
 sympathetically  and  with  understand-
 ing.

 Then  againt  without  adequate  Let  me  assure  the  House  that  I  have
 power  supply,  irrigation  wells  no  illusi

 about  the  Congress  Gov-
 be  put  into  operation  and  this  has  ernment’s  ability  or  even,  if  1  may
 also  seriously  affected  agricultural
 production  in  this  try. For  ins-
 tance,  in  Rajasthan,  specially  in  the
 kharif  crop,  nearly  5,000  maunds  of
 bajra  have  been  completely  destroyed
 because  power  was  not  supplied  in
 time.

 One  could  go  on  quoting  several
 instances  like  this  from  all  over  the
 country,  but  what  strikes  one  most  is
 that  the  Ministers  in  charge  of  these
 important  po  11005  are  not  taken  to
 task  for  not  being  able  to  implement
 the  tasks  given  to  them.  This  is  a
 great  weakness  in  our  country:  those
 who  are  given  special  tasks  do  not  do
 them;  they  are  not  taken  to  task;
 they  continue  in  power  and  our  count-
 ty  goes  down  and  has  to  depend  on
 foreign  aid  for  food.

 We  ave  fortunate  that,  in  our  count-
 Ty,  people  are  ready  to  make  sny
 tac.  ifce  for  the  sake  of  our  national
 integrity  but  that  is  no  reason  that  we

 say  so,  its  willingness  to  cope  with  the
 situation.  I  am  firmly  convinced  that
 their  only  objective  is  to  keep  them-
 selves  in  power.  At  a  time  like  this
 when  quick  implementation  of  work
 requires  more  co-ordination  between
 the  different  Ministries,  it  ‘s  indeed  »
 puzzle  how  our  Union  and  State
 Ministers  can  afford  to  spend  so
 much  time  away  from  their  head-
 quarters.  What  are  they  doing?  They
 are  touring  round  the  country,  hold-
 ing  vast  meetings,  taking  upon  them-
 selves  the  credit  of  the  success  of  our
 Armed  Forces.  They  are  coining  get-
 popular-quick-slogans  to  hide  thelr
 inefficiencies  and  deficienci  while
 the  whole  of  the  administrative  ma-
 chinery  is  at  a  standstill  and  is  geared
 up  only  to  keep  the  Congress  Party  in
 power.  This  Government  would  have
 collapsed  long  ago  had  it  not  been  for
 the  Mao  Tse-tungs  and  the  Ayub
 Khans  who  have  kept  it  in  power,  and
 believe  me,  they  are  taking  full  ad-

 tage  of  the  and  are  bent
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 upon  establishing  an  one-party  rule
 in  this  country.

 Shri  Kapur  Singh  (Ludhiana):
 They  have  done  it  already.

 Shrimati  Gayatri  Devi:  They  will
 not  tolerate  any  opposition  or  criti-
 cism  and  are  so_  short-sighted  that
 they  could  not  realise  that  they  are
 playing  into  the  hands  of  anti-national
 elements  in  our  country.

 However,  I  am  glad  on  this  occa-
 sion  that  due  to  the  timely  interven-
 tion  of  our  Minister  of  External
 Affairs,  our  Minister  of  Railways  and
 our  Food  Minister,  Government  have
 been  persuaded  to  take  the  right  path,
 ang  I  would  urge  the  Prime  Minister
 despite  any  persuasion  from  some  of
 the  Members  on  this  side  of  the  House
 and  indeed  on  that  side  of  the  House
 too  that  he  should  go  to  America  as
 8090  as  possible  to  get  for  this  count-
 ty  those  essential  commodities  that
 we  require  in  our  efforts  to  make  our-
 selves  self-sufficient  in  all  ways.

 Before  concluding,  I  would  like  to
 say  that  I  am  surprised  that  this  reso-
 lution  should  have  been  moved  by  a
 person  who  comes  from  a  rice-eating
 area  where  people  are  suffering  from
 an  acute  shortage  of  rice  and  have  no
 option  but  to  eat  the  subsidised  PLle
 480  wheat.  .I  too  belong  to  that  area
 and  I  know  what  hardships  the-peo-
 ple  are  going  through.  So  I  cannot
 understand  how  a  person  who  profes
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 asking  people  to  change  their  eating
 habits  and  16  substitute  cereals  for
 other  forms  of  nutrition  when  we
 cannot  have  the  wherewithal  of  pro-
 ducing  them.  There  is  no  use  asking
 cur  labourers  and  peaants  to  produce
 more  on  empty  stomuchs  while  the
 only  contribution  from  those  sitting
 on  the  Benches  opposite  is  to  miss
 their  meal  on  Monday  evenings
 This,  I  might  add,  is  good  for  their
 health,  but  not  good  for  the  health  of
 the  country.

 Mr.  Chal  I  would  req  hon.
 Members  to  please  keep  to  the  time-
 limit  of  ten  minutes  each,  because  J
 have  quite  a  long  list  of  names  90
 fore  me.

 Before  I  call  the  next  speaker,  I
 have  to  make  an  announcement,  and
 I  would  request  all  hon.  to
 please  listen  to  this  carefully  because
 otherwise  on  Monday  we  shall  be  in
 cifficulties.

 15°54  hrs.

 RE:  DISCUSSION  ON  INTER-
 NATIONAL  SITUATION

 Mr.  Chairman:  Ag  announced  by
 the  Minister  of  Parliamentary  Affairs
 in  the  House  today,  the  following
 motion  given  notice  of  by  the  Minister
 of  Extermal  Affairs  will  be  put  down

 ses  to  speak  for  the  poor  can  bear  the
 sight  of  so  many  people  going  hungry
 and  not  accepting  this  aid  when  it  Las
 been  offered  to  us.  For  this  reason
 alone,  I  would  say  that  while  I  agree
 to  the  principles  of  the  resolution,  I
 cannot  accept  it  until  such  time  23  we
 become  self-sufficient  in  foodgrains  in
 our  country.

 In  conclusion,  1  would  urge  Gov-
 ernment  to  take  practical  measures  to
 remove  our  deficiencies.  There  is  no
 use  coining  popular  slogans  like
 “Miss  a  meal’,  when  the  majority  of
 the  people  do  not  have  even  one
 Square  meal  a  day.  There  is  no  use
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 for  di  on  Monday,  the  15th
 and  Tuesday,  the  16th  November,  1965,
 namely:—

 “That  the  present  international
 situation  and  the  policy  of  the
 government  of  india  in  relation
 thereto  be  taken  into  consideration.”.

 Members  who  wish  to  table  notices  of
 amendment  thereto  may  do  so  by
 5.30  pm.  today,  because  tomorrow,  the
 Lok  Sabha  Secretariat  is  observing  a
 closed  holiday  because  of  second
 Saturday,

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  The  time  should  be
 extended  till  Monday,  because  it  is


